iy MATIONAL COMPANY LAW TRIBUNAL
PRINCIPAL BENCH
NEW DELHI

C.P NO. 55(ND)/2014
CA NO.

CORAM: PRESENT: CHIEF JUSTICE M. M. KUMAR
Hon ble President

SHL 5. K. MOHAPATRA
Hon ble Member (T)

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF PRINCIPAL BENCH OF TIIF
NATIONAL COMPANY 1AW TRIBUNAL ON 11.08.2016

NAME OF THE COMPANY : Dr. Jang Bahadur Singh & Ors.
Vs.
M/s. Frick India Ltd. & Ors.
SECTION OF THE COMPANIES ACT: 3977398 of the Companies Aet 1956 and 2417242 of the
Companies Act 2013
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ORDER

Learned counsel for the respondent states that cost of Rs. 20,000/- has been paid. The
rejoinder has also been filed.

List for arguments on 20" September.2016
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